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OBITUARY {ll[}!';ERENCE 
Mr. Deputy-'" o ni~ a e to In-

form the Hr 3 Boeing ser,' demise of 
Sardar K. Delhi, the poonvho pUled 
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of Prime Minister 

[Mr. Deputy-Speaker] 
away at Mysore on the 10th Decem· 
ber, 1963, at the age of 68. 

Sardar Pannikar was a .'.1:ember of 
the Constituent Assembly of India 
(Legislative) during the years 1947· 
48. 

We deeply mourn the loss of this 
friend and I am Sure the tIouse will 
join me in conveying our condolences 
to the bereaved family. 

The House may stand in silence for 
a short while to express its ~o o  

Members then stood in silence for a 
short while. 

17.05 hrs. 
ALLEGED IKACCURACY IN STATE-
MENT OF PRIME MINISTER-contd. 
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17.06 hrs. 

MOTION RE: REPORT ON MID-
TERM APPRAISAL OF THIRD YEAR 

PLAN-contd. 

Shri Shivaji Rao S. Deshmukh: Mr. 
Deputy-Speaker, Sir, I thank yOU for 
having given me an opportunity to 
participate in the debate On this Mid-
t(;rm Appraisal of the Third Five Year 
Plan. On hearing very carefully to 
the 'iarinus speeches - made in the 
course of the debate, it appcars to me 
that what is undergoing before this 
House is not only Mid-term Al'praisal 
but it appears to be Mid-stream 
AppraisaL It is said that when you 
are in mid-stream and if you are in 
difficulti'es, this Mid-stream ApJlraisal 
only helps you if you have got the 
chances of scrvival. And, I thinJo;, the 
only conclusion that can conveniently 
emerge out of this debate is that even 


